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1360 megawatts, during these 40 years.'In
this way, the annual increase has been 9.5.
per cent. The per caplta consumption of
electricity has increased to near about 220
KWH from 15 KWH. But power generation
capacity in Bihar has been comparatively
low. In 1847, it was 150 megawatts, which
has increased to only 1450 megawatts in
the last 40 years. In this way, the annual
increase was only 5.4 percent whereas, in
the same perlod, percentage of national
increase on an average was 9.5 percent. In
terms of per capita consumption aiso, Bihar
Is lagging behind as compared to other
States of the country. The per capita
consu of electricity in Bihar is 104
KWH where as the average national
consumption is 220 KWH.

North Bihar Is more backward in terms

of avallabliity of electricity and per capita

jon. The per capita consumption

is only 18 KWH in this area. It is clear from

the above figures that the availabliity of

basic Iinputs needed for Industrial

development has been very scarce in the
State.

The hydroelectric power generation
capacity of the State has been estimated at
538 megawatts. Butonly 17 percent
has been achleved, Similarly, thoughcoallis
avallable abundantly In the State, the
expected development in regard to setting
up off super thermal power stations has not
taken place,

For the overall industrial development
of the State, it is necessary that the power
generating capacity should be increased to
2000 megawatts from 1450 megawatts.
Besides, this, the allocation of electricity to
the State from the central grid shouid be
increased to at least 850 megawaits.

There is another problem with the
Thermal Power Station set up at Dadri. The
hon. Minister of Power is sitting here. Shri
Khurana may also be interested in R. This
station will generate nearabout 2000
megawatts of electricity. One is coal based
and the other is gas based. A 12 kilometer

ralnylmhasymmbelaldtomntpon

/coal But as the raliway line has notbeen laid,

the coal istransported through other means
of transportation and an expenditure of Rs.
12 crores is Incumed every yearon it. It Is
wastage of national property. Therefore,
through you, 1'would like too demand that
the Ministry of Railways and Ministry of
Power should make coordination between
them for early laying of this 12 kilometer
raliway line so that Rs. 12 crore could be
saved. :

KUMARI UMA BHARTI (Khajuraho):
Mr. Speaker, Sir, the other political parties
level allegations against the BJP and
particularly on me that we are against the
Muslims. Mr. Speaker, Sir, through you, |
would lke to request the Members of Union
Council of Ministers present here that the
Government of India should issue a stamp
in the name of martyr, Abdul Hamid, who
had sacrificed his life defending this country.
We have very high regard for martyrs lke
Abdul Hamid. This is not a matterof pride for
the Muslims only, but the Hindus of this
country are also equally proud of him. ltis a
matter of regret that some peopie In our
country do not recognise the sacrifice of
martyr Abdul Hamid and term him as a
traitor and infidel, because he fought against
Pakistan. They have shown disreepect to
him. From among the poople who issued
‘fatwa’ In this regard In
meedltorlaloianmpan it hasbeen said

T L - has called Aabdul Hamid a
traltor and infidel
[Engish)

MR. SPEAKER: The name will not go

- onrecord. The name is not going on record.

[Translation)
KUMARI UMA BHARTI: Through this
House, | refute his statement and request

the Government to issue a commemorable
stamp in honour of Martyr Abdul Hamid.

[English]
SHRIAMAR ROYPRADHAN (Cooch



